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Joint committee report in the matter of Hon’ble National Green Tribunal
O.A. No. 70/2025 (CZ), Babu Lal Jajoo V/s State of Rajasthan & Ors.

1. Background:

An Original Application No. 70/2025 (CZ) has been filed by Shri Babu Lal Jajoo before
the Hon’ble National Green Tribunal (NGT), Central Zone Bench, Bhopal wherein mainly the
issue of proposal of acquire land of Kota Zoo by Kota Development Authority for development
of sports complex has been raised. The Hon’ble NGT, Central Zone Bench, Bhopal on
26/05/2025, in the matter, has inter alia directed under Para 5 and 6 as stated below:

Para 5. We deem it just and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting of: -

I One Representative nominated by the Principal Chief Conservator of Forest, State of
Rajasthan, (Rajasthan)

ii. One Representative from the Commissioner, Kota Division, State of Rajasthan,
(Rajasthan).

iii. One representative from the Member Secretary, State Pollution Control Board,
(Rajasthan).

Para 6. The Committee is directed to visit the site and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic support.”

(Copy of order dated 26/05/2025 is annexed herewith and marked as Annexure I).

2. Constitution of Joint Committee:

In accordance with the NGT's directives, the following individuals have been nominated
as members of the joint committee:

S. No. | Name of Committee member Name of Department

1. Sh. Anurag Kumar Bhatnagar, DCF, Wild life | Forest Department
Kota




2. Smt. Yogyata Singh, EE, Regional Officer, | Rajasthan State Pollution Control
RSPCB, Kota Board

3. Smt Nidhi Kothari, Tehsildar Divisional Commissionerate, Kota

(Copies of letters related to representatives of various departments is annexure herewith
and marked combined as Annexure-11).

3. Site Visit:

The zoo, Nayapura Kota site was visited by the committee constituted in compliance with
the order dated 26.05.2025 of the Hon'ble Court, National Green Tribunal, Bhopal on
28.07.2025. The inspection team included Principal Chief Conservator of Forests, Hoff
Rajasthan, Jaipur's representative Mr. Anurag Kumar Bhatnagar, Deputy Conservator of Forest
Wildlife Kota, Member Secretary, Rajasthan State Pollution Control Board, Jaipur's
representative Regional Officer Kota, Mrs. Yogyata Singh and Kota Divisional Commissioner's
representative Mrs. Nidhi Kothari were present on the site. Attendance sheet of Joint Committee
members including other officials is enclosed. (Attendance sheet is annexed herewith and
marked as Annexure- 111)

1. The entire campus of the Kota Zoo was inspected. All the trees, plants, rescued wild
animals and birds living naturally in the campus were observed. Lot of greenery was observed in
the campus. Around 30 different types of trees were found in the premises. 50 to 100 years old
trees of Peepal (Ficus religiosa), Banyan (Ficus benghalensis), Kalpvriksha (Adansonia digitata),
Jamun (Syzygium cumini), Tamarind (Tamarindus indica), Kaith (Limonia acidissima), Neem
(Azadirachta indica) are available here. There is a tree Batuk Amla (Flacourtia emarginata),
which is a very rare species. There are two Kalpvriksha trees, out of which one seems to be more
than 100 years old, while the age of the other tree may be 30-40 years. There are many Jamun
trees here, which have been fruit laden presently. This fruit was seen being eaten by monkeys,
bulbuls, hornbills and other birds on the site. (Details of plants/ vegetation in the premises
received by DCF, wild life Kota vide letter dated 06.08.2025 is annexure herewith and
marked as Annexure- 1V).

2. During visit, Shikra bird, crow, peacock, black drongo, Ashy Prinia, Indian Robin, Egret,
Pond Herons, Cattle Egret, Comb Duck, sparrow and two types of doves (Laughing Dove and
Eurasian Dove) were also seen. There are 40 species of birds exist in this premises. (List of
birds existed in premises as provided by DCF wildlife Kota vide letter dated 06.08.2025 is
annexure herewith and marked as Annexure- 1V.) Since it is rainy season, no bird's nests
were seen on the site but the movement of many birds was seen in the premises.


https://www.google.com/search?sca_esv=54ace114b6b48ae5&sxsrf=AE3TifOhBdLC8PTItNrdW8RcK9p7b1RRlQ:1753968551570&q=Flacourtia+emarginata&spell=1&sa=X&ved=2ahUKEwiPqtqDmueOAxV9SmwGHcmlBzoQkeECKAB6BAgPEAE

3. During inspection of the site, a python was rescued. Its length was about 7-8 feet. It was
informed by officials of forest department that the treatment and health checkup of the said wild
animal will be done by the senior veterinary doctor to check whether the wild animal is injured
or sick. During visit various animals were seen in the zoo, some of which were crocodiles,
gharials in the crocodile cage, pelicans, combduck, cormorant, egret, China hen, lesser whistling
duck etc. Birds were seen in the aviary. Four pythons, two bonnet macaques and 30 star tortoises
are also kept in the respective enclosures. (Details of animals/ birds residing in Kota Zoo by
DCF, Wildlife Kota vide letter dated 06.08.2025 are enclosed and marked as Annexure-1V).

4. During inspection on the site, old cages were seen. The staff present here told that
Asiatic lion, Bengal tiger and Indian leopard etc wild animals were kept in the said cages
respectively. Today these cages are used as rescue wards. Wild animals like leopard, bear, hyena
etc. rescued are kept in quarantine here and after getting healthy, these wild animals are again
released in the open forest.

The staff present has stated that the said cages are quite old (state time). The structure,
design and thickness of the iron of the cages indicate that the cages are quite old.

5. As per land documents provided during visit, the said land was found to be Forest
Department's account holder, Khasra number 271, area 1.50 hectare and it was found that the zoo
land is uncultivable land (Jamabandi attached). (Document of land provided by DCF wild life,
Kota vide letter dated 06.08.2025 are enclosed and annexure as Annexure-1V).

6. The office of Deputy Conservator of Forest, Wild Life Kota, Office of Regional Forest
Officer, Flying Squad Wild Life Kota, Office of Supervisor, Zoo Kota were found operating in
the said premises. Along with this, Wild Life Rescue Center Kota and Pakshi Ghar (Aviary)
Kota are also being operated in the same premises.

4. Observations:

1. Kota Zoo has wide range of trees, animals and birds. Some of rare species of trees are
present in Kota Zoo which are very old, in good condition and are Indigenous. Many birds reside
on trees of these species. Butterflies, moths, bees, ants, lizards and many other creatures reside
on these trees because these trees are local (Indignous). Birds do not nest on exotic plants like
Conocarpus erectus, Spathodea, Lantana, Tabebuia, Terminalia bucerus, Gulmohar, Peltaform
etc. which are being planted in cities now a days. The age of these exotic plants also very less
(25 to 50 years). Butterflies, moths, bees, ants etc. do not reside on these exotic plants. Such trees
grow rapidly, but their plantation is not appropriate for ecology/environment. It is more
appropriate to plant local plants (Indignous), as the age of local plants can be from 200 to 1000
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years. Therefore, in.the opinion of the commiltee, the local plants/trees located at the aforcsaid
site should be preserved on priority basis.

- 2. During the inspection of the aforesaid site, it was told that the said oo is built by the
! State Time. The said cages also appear to be quite old. In such 2 situation, before removing the
said structures, it would be appropriate to take the opinion of the concerned department from the

heritage point of view.

: 3.The said land was found to be forest land. As per the rules of the Forest Conservation
; Act 1980, only after diversion, other departments can get any work done on the said land.
Therefore, it is appropriate to get any work done only after approval from competent authority.

.

4. At present, the said premisc houses Schedule-1 wild animals namely crocodile, gharial,

. python and pelican, which can be shifted after the permission of Central Zoo Authority, New
Delhi. Presently, the enclosures for the above mentioned wild animals in Abheda Biological
Park. Kota are not ready. Hence, it is not advisable to disturb the aforesaid wild animals. :

5. The offices.related to forest protection and protections of wild animals are functioning in
_this qomplex. 4-5 wild animals are rescucd and come here every day. Being situated in the

: middie of the-city and having a clean environment, the wild animals are able to recover quickly :
: in this habitat. Therefore, this place is suitable as a wild animal rescue center. Also, this place is.
suitable for an aviary duc to the jungle-like feeling here, the birds are able to live more bzippily
and comfortably in this environment. Hence, it is advised to keep the aviary and rescue center

herc.
- M 2 : P . :
rs(’zllcl!:; daf)than Mrs. .Yogyma Singh Mr. Anurag Kumar Bhatnagar,
: bl ~ Regional Officer, Deputy Conservator of Forest, Wild Life,
o ivisiona : Rajasthan State Pollution Control . Kota
mmissionerate, Kota Board Kota, .
H



Photographs taken during Joint Committee visit 28/07/2025
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Photographs showing python rescued during committee visit at site



Photograph showing old & large plants in the ZOO
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Photograph showing old & large plants in the ZOO
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Photographs showing old Cage in the Zoo

Photograph showing species existing in the ZOO



Annexure-|

Item No.2

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No.70/2025(CZ)

Babu Lal Jajoo Applicant (s)
Vs.

State of Rajasthan & Ors. Respondent(s)

Date of Hearing: 26.05.2025

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

For Applicant (s): Mr. Lokendra Singh Kachhawa, Adv.

For Respondent(s):

ORDER

1.  The grievance of the applicant is protection of environment and
flora and fauna at Kota Zoo, Kota (Rajasthan). It is submitted
that the Kota Zoo was established by the Maharaj a of Kota in
the year 1905 and is considered as the only zoo in Hadotl region
of Rajasthan. The forest department took control of the zoo in
the year 1954 and since then operating the zoo. The Kota
Development Authority has proposed to acquire the land
belonging to Kota, Zoo which is forest land for development of
Sports Complex. The decision taken by the Kota Development
Authority is completely arbitrary, unjust and against the
environment. The zoo is home to ' hundreds of trees which are
over 100 years old and these trees are home to number

endangered/ protected species of birds like Hornbill, Bulbul,

0. A No.70/2025(CZ2) Babu Lal Jajoo vs. State of Rajasthan & Ors



Sunbird, Prinia, Vivar, Egrest, etc. The felling trees will cause
irreparable loss not only to the environment but also to the local
residents and this forest took over 100 years to develop and

cutting trees will adversely affect the ecosystem of the area

A substantial issue of environmental has been raised. Issue notice to

the respondents. Returnable within four weeks.

Applicant is directed to take necessary steps for service to the

respondents by both ways and also on available email.

Respondents are directed to submit their reply within six weeks
through E-filing portal, preferably in the form of searchable PDF/

OCR Support PDF and not in the form of Image PDF.

We deem it just and proper to call a report on the matter in issue, in
present application, from a Joint Committee consisting of:
(i) One Representative nominated by the Principal Chief
Conservator of Forest, State of Rajasthan, (Rajasthan)
(ii)One Representative from the Commissioner, Kota Division,
State of Rajasthan, (Rajasthan)
(iii) One representative from the Member Secretary, State Pollution
Control Board, (Rajasthan)
The Committee is directed to visit the site and submit the factual and

action taken report within six weeks. The State PCB will be the nodal

agency for coordination and logistic support.

Applicant is directed to supply the required documents and copy of
the application to the committee and the respondents within a week

and after compliance of service, the Applicant has to submit an

0. A No.70/2025(CZ2) Babu Lal Jajoo vs. State of Rajasthan & Ors
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affidavit that notices and copy of the application have been served

upon the committee and respondents.

8. The report in the matter be filed by the Committee by email at

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

9. In the present matter the State Pollution Control Board Rajasthan has
not been impleaded as a respondent. Being necessary and proper
party, we direct the applicant to implead Rajasthan State Pollution
Control Board as respondent no. 6, necessary steps be taken within

today.

List it on 26tk August, 2025.

Sheo Kumar Singh, JM

Dr. Afroz Ahmad, EM
26th  May 2025

0. A No. 70/2025(CZ)
K
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{29 Rajasthan State Pollution Control Board

e S

»\-“"’T"‘».%"ivi Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
;;:&/ Phone :0141- 2716804, 2716800 e-mail :member-secretary@rpcb.nic.in

Helpline No.: 0141-2716877
No. F.10 (756) RPCB/Legal/NGT/2025/"3 S - 31Q Date: 0906~ 20 ¢

"""""

Regional Officer,

Rajasthan State Pollution Control Board,

Kota.

Mobile No.: 7340044567

Email: rorpcbbanswara2021[at]gmail[dot]com

Subject:- Nomination of Member as well as Nodal Officer to Joint Committee in compliance with the
Order dated 26.05.2025 passed by the Hon’ble National Green Tribunal, Central Zone Bench,
Bhopal in O.A. No. 70/2025 (CZ) , Babu Lal JajooVs State of Rajasthan & Ors.

Madam,

This is with reference to the subject cited above. The Hon’ble National Green Tribunal,
Central Zone Bench, Bhopal, vide its order dated 26.05.2025 in Original Application No. 70/2025 (CZ),
has constituted a Joint Committee and directed as follows:-

“5. We deem it just and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting of:-

i One Representative nominated by the Principal ChiefConservator of Forest,
State of Rajasthan, (Rajasthan)

il One Representative from the Commissioner, Kota Division,State of Rajasthan,
(Rajasthan)

iii. One representative from the Member Secretary, State Pollution Control Board,
Jaipur (Rajasthan)

6. The Committee is directed to visit the place and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
support”.

In compliance with the directions of the Hon’ble Tribunal, you are hereby appointed as the
member as well as Nodal Officer representing the Rajasthan State Pollution Control Board in the
aforesaid Joint Committee. You are directed to coordinate with all concerned and ensure timely
submission of the requisite report in accordance with the directions of the Hon’ble Tribunal.

A copy of the Tribunal’s order dated 26.05.2025 is enclosed herewith for your ready reference
and necessary action in the matter.

Encl-As above

(Sharda Pratap Singh)

Member Sgeretary
Copy to the following for information and necessary action: S |g n atu C f dﬂ
1. Divisional Commissioner, Kota Division, Kota, Rajasthan

2. Principal Chief Conservator of Forest (HoFF), Aranya Bhawan Digitally signed by 3

g¥da Pratap

g Secretary

RajKaj Ref No.: 15752335

13
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Attendance Sheet for the Meeting dated 28.07.2025 in the matter of NGT OA No. 70028 (C )
Babu Lal Jajoo Vs. State of Rajasthan & Ors.

| Sr. No. ;‘ﬁ K'gmﬂ)fgfﬁ_cgg Designation 'VN!_AT}Ja@e‘of@ﬂm@gtﬁf» Mob No. L‘“ Signature a’
1 M Kumav &M}U&EV sz'); ])._rq;)md 0(‘4(53‘:"1—0:'1,0 @.,
WTou:, Rd e, Balz
2 No ° . S - Coronisiimaerde]
(M %o o I 1INy %/
Kote
3 i : i « | Raq séaki fabllto., & Ywwrar
\‘°33°‘b°“ &MJA, Ra.a.,.\.i ffcs. ] - Pampe 340044 IL) e
g ”~4,me 5"«@/’\ ACF | Foregt DaPcwtm A8 +6202380 | tﬁ»@vb
5
6
7
8
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Regional Office
Rajasthan State Pollution Contro] Board
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fawa : Hon'ble national Green ‘Tribunal order dated 26.05.2025 in OA No.-70/2025 (CZ),

Babu Lal Jajoo Vs State of Rajasthan & Others regarding.
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BHIE IESIED
Wﬁaﬁuﬁﬁ%mmwﬁwﬁm%mqﬁ/wﬁm
[ =s L [ e o T g
2 = Limonia feronia 10
2 ikl #w{a indica 12
3 “ﬁqﬂ __|Ficus religiosa 6
4 P Pongamia pinnata 24
5 MK Psidium guajava 4
b6 KA Sylvestris phoenix 8
7 frer Dalbergia sissoo 10
8 DR Bauhinia variegata 6
9 ikl Syzygium cumini 10
10 RSkl Mitragyna parvifolia 23
11 R ziziphus mauritiana 8
12 ML Bombax ceiba 3
13 Silkil Mangifera indica 2
14 NGRIES Delonix regia 2
15 <= aq Acacia nilotica 4
16 D Polyalthia longifolia 4
17 EEEE| Aegle marmelos 1
18 I Holoptelea indica 6
19 SHA Tamarindus indica 1
20 ERSIC Ficus benghalensis 1
21 e g3 Callistemon accuminatus 1
22 ECCICRI Flacourtia emarginata 1
23 ST T Cassia siamea 4
24 ot ERT Kigelia africana 1
25 BigHd faedisT Ficus hispida 2
26 AT Plumeria champa 3
27 Rrergor Ficus virens 1
28 A Terminalia arjuna 1
29 Tafored Eucalyptus tereticornis 20
30 HoIger Adansonia digitata 2
Total 188
NOTE:-

1. Trees Greater then 2.00 meter GBH=19
2. Tree Greater than 1.00 and less than 2.00 meter GBH =51
3. Tree less than 1.00 Meter GBH =118

Total =

D:\1 January 2024 to Continue R
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BEATT SY T WReTs, a1 <ig BIeT

.
gt FreT Rerw RfSarer R § et/ det o7 o
- D 02.08.2025 : \
T AW gl GPS ] GBH S RCIRCASEIN srgAe amg At §
(in Meters) (fre= ) I
1 S 25.18"75.85" 1.63 15 50
2 Lk 25.18"75.85" 0.75 6 30
"3 qge 25.18"75.85" 2.68 22 80
4 die 25.18"75.85" 2.9 22 90
5 Eag! 25.18"75.85" 0.21 4 13
6 ITHS 25.18"75.85" 0.25 4 13
7 TSR 25.18"75.85" 06 7 20
8 FHR 25.18"75.85" 0.18 2 16
9 SRS 25.18"75.85" 0.5 6 14
10 TSR 25.18"75.85" 06 5 16
11 ey 25.18"75.85" 1.4 14 50
12 fres 25.18"75.85" 0.41 3 25
13 B 25.18"75.85" 0.45 3 26
14 PR 25.18"75.85" 0.22 4 18
15 PR 25.18"75.85" 0.21 4 20
16 ST 25.18"75.85" 2.36 15 90 -
17+" e 25.18"75.85" 0.82 8 50
18 EN 25.18"75.85" i1 8 v 40
19 ESE] 25.18"75.85" 0.67 8 30
20 ksl 25.18"75.85" 0.21 3 20
21 T 25.18"75.85" 1.15 7 60
22 w 25.18"75.85" 1 5 38
23 L2l 25.18"75.85" 0.25 5 13
24 frer 25.18"75.85" 0.2 2.5 10
25 TR 25.18"75.85" 0.58 10 16
26 RLE] 25.18"75.85" 3.17 20 100
27 HeTH 25.18"75.85" 0.45 4 28
28 S 25.18"75.85" 1.37 11 50
29 T 25.18"75.85" 1.58 17 100
30 T 25.18"75.85" 0.83 S 50
31 Rl 25.18"75.85" 0.8 8 50
32 s 25.18"75.85" 0.2 3 12
33 TR 25.18"75.85" 114 15 32
34 HR 25.18"75.85" 0.8 3 40
| 35.. T 25.18"75.85" 0.3 4 16
36 ST 25.18"75.85" 042 3 . 20
37 ST 25.18"75.85" 135 10 50
38 e 25.18"75.85" 0.92 10 60
| 39 & 25.18"75.85" 1.25 10 50

D:\1 January 2024 to Continue RSS\G-Tec.Shakha 2024 & 2025\Tree Counting 2025
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a | weR 251877585 e e
D E—TD 25.18"75 85" I T B e E-T
: ;‘: SR TR S Ty 1:("/!».:{!2";:: ‘"’:“le"'“' 1(73 s '”'*5:7;‘”“‘“"“‘
T el £5.18 7585 [ qi—— T 3 25
25 W 25.18'75.85" |7 T 20
6 ol 25.18"7585" | o7 8 35
a7 aupy 25.18"7585" | o 10 25
"im; NItg 25.18"75.85" . h:m()'” 10 60
20 Al 25.18"75.85" 205 15 70
50 ijetvl‘l 25,18"75.85" 0.3 ‘ 4 30
51 W [25.18"75.85" I - 10
52 A 25.18"75.85" Y, 7 12
53 a 25.18"75.85" 05 . 7 14
54 e 25,18"75.85" 0.3 3 30
55 e 25.18"75,85" 0.5 3 25
56 3 25.18"75.85" 2.25 17 75
57 S 25.18"75.,85" 0.5 5 40
58 | . YR 25.18"75.85" 0.5 4 30
59 g1 25,18"75.85" 0.3 ' 4 16
50 For 25.18"75,85" 0.3 4 L
61 e, 25,18"75 85" 2.5 20 100
62 W 25.18"75,85" 0.9 17 22
63 Helll 25.18"75.85" 0.8 8 © 38
64 el 25.18"75.85" 0.8 6 38
65 A 25.18"75.85" 0.4 5 20
66 TR 25.18"75.85" 1.3 15 35
67 ) qge 25.18"75.85" 0.6 8 8
68 Gl 25.18"75.85" 0.3 4 30
60 @Sl . [25.18"75.85" .04 i 14 .
70-*|  wigww fevdsr  [25.18"75.85" 0.45 7 13
71 M g 25.18"75.85" 0.7 2 » 10
72 T 25,18"75.85" 1.25 12 25
73 @ T [25,18"75.85" 0.35 3 12
74 AERART [25.18"75.85" 0.3 & 9
75 e 25.18"75.85" 16 s L -
76 AR 25,18"75.85" 0.7 L 1
77 @t v 25.18"75.85" 1 12 25
78 ot 25.18"75,85" 0.3 ) 3
79 & age 25.18"75.85" 1.3 8 20
30 1 ' [25.18"75.85" 1.7 3/ il
81 e 25.18"75,85" 07 8 =L
82 7 25.18"75,85" ot 2 2
83 e 25.18"75.85" 0.5 2 6
84 T 25.18"75.85" 0.7 - i
|85 SREG 25,18"75.85" i 2 8
26 P 25.18"75.85" 0.4 i 2
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o ——

Y~ T 25.18'75 85" ‘OX.S - =
= = 25.18"75.85"‘~ K : 0
5 S 25.18"75.85" 5 R 20
50 SR 25.18"75.85" I 0 52

= e 25.18"75.85" X I 50

52 | < agd 25.18"75.85" 04 - 3
93 HEHd eWlsT  [25.18"75.85" \a* ) 12
92 T 25.18"75.85" [ o1 3 10
95 e 25.18"75.85" 055 r: 15

"9 S 25.18"75.85" IR 1c 80
’*97 PITR 25.18"75.85" 0.3 4 g
rgg frem 25.18"75.85" 0.85 2 30
[ 99 ENICY 25.18"75.85" 0.5 5 11
| 100 i 25.18"75.85" 048 . z 30

101 b 25.18"75.85" 025 2 5

102 bl 25.18"75.85" 0.2 3 4

103 b 25.18"75.85" 18 5 25

104 TETATER 25.18"75.85" 0.7 3 15

105 HRS 25.18"75.85" 0.2 3 10

106 TATER 25.18"75.85" 1.3 12 25

107 A 25.18"75.85" 1.22 12 75

108 el 25.18"75.85" 0.95 10 70

109 TeAIER 25.18"75.85" 0.95 14 20

110 FICEI 25.18"75.85" 1.2 15 25

111 BTN 25.18"75.85" 0.25 3 12

112 | Uit 25.18"75.85" 1.4 17 60

113 frer 25.18"75.85" 0.25 3 10

114 Her 25.18"75.85" 0.45 5 40

115 T 25.18"75.85" 1.3 5 25

116 =W 25.18"75.85" 0.3 4 5

117 S 25.18"75.85" 0.4 5 15

118 Sl 25.18"75.85" 1.95 10 S0

119 TR 25.18"75.85" 0.22 4 15

120 i 25.18"75.85" 0.35 3 5

121 Y 25.18"75.85" 2.08 15 110

122 RS 25.18"75.85" 0.3 4 13

123 T 25.18"75.85" 0.6 5 39

124 oY 25.18"75.85" 1.53 12 110

125 i@ @ [25,18"75 85" 0.3 3 12

126 frers 25.18"75.85" 1.63 10 30

127 i 25.18"75.85" 0.3 2 5

128 IS 25.18"75.85" 18 12 30

129 areel a9 25.18"75.85" 0.6 4 16

130 | . 9H @@ [25.18"75.85" 115 > 30

131 o 25.18"75.85" 0.5 3 16

132 frems 25.18"75.85" 0.52 > 20

133 TE,  25.18"75.85" 1.3 22 30
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A R 25.18:75.85"t 17 = 25
T frer 25.18'75.85" | 0.4 3 18
Y FR 25.18"75.85" [ oss " 25
137 frem 25.18"75.85" 0.53 5 25
135 | 7 25.18"75.85" 065 = 18
139 | HR 25.18"75.85" 0.3 3 13
ot 25.18"75.85" 0.9 : 25 .
gl 25.18"75.85" 0.83 5 20
S 25.18"75.85" 032 = 9
T 25.18"75.85" 0.6 2 10
frerar 25.18"75.85" 032 3 18
[ 145 A 25.18"75.85" 0.35 3 28
m46 PR 25.18"75.85" 0.72 5 18
147 A 25.18"75.85" 0.3 3 25
148 Eog 25.18"75.85" 0.45 4 15
149 Skl 25.18"75.85" 0.4 3 7
150 ikl 25.18"75.85" 05 3 8
151 IR 25.18"75.85" 0.35 3 14
152 TR 25.18"75.85" 0.2 T 4 15
153 =\ 25.18"75.85" 1.25 3 20
154 R 25.18"75.85" 1.1 10 70
155 RG] 25.18"75.85" 0.3 3 5
156 HR 25.18"75.85" 0.3 3 13
157 FIIR 25.18"75.85" 0.3 =3 14
158 R 25.18"75.85" 0.3 3" 13
159. sl 25.18"75.85" 0.3 3 13-
160 £l 25.18"75.85" 0.7 5 207
161 |- 25.18"75.85" 1 5 30 =
162 Rk 25.18"75.85" 0.6 5 10
163 frer 25.18"75.85" 0.5 5 20
164 Eas! 25.18"75.85" 0.5 5 16
165 frers 25.18"75.85" 0.35 4 13
166 | * Tt 25.18"75.85" 0.7 6 35
167 RSkl 25.18"75.85" 0.5 5 30
168 e 25.18"75.85" 1.2 12 0
169 gehferee 25.18"75.85" 2.5 17 50
170 gaHforey 25.18"75.85" 2.1 17 40
171 gafered 25.18"75.85" 1.38 25 30
172 ghfereH 25.18"75.85" 1.4 17 40
173 TS o™ 25.18"75.85" 1.35 15 30
174 gfoed 25.18"75.85" 2.05 17 40
175 e fored 25.18"75.85" 2.35 22 70
176 gafered 25.18"75.85" 1.1 12 28
177 gafred © [25.18"75.85" 1.9 25 40 -
178" Tpiered 25.18"75.85" 2.2 22 46
179 gafored 25.18"75.85" 0.8 5 26
180 gpioTed 25.18"75.85" 13 20 32
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A e 25.18@5"\"\09

(182 il 25.18"75.85" ; — , c
183 | - @< 25.18"75.85" e = 22
184 goier<d 25.18"75.85" \j'*g 25 20
185 Fler<s 25.18"75.85" | = i: - -

186 Fafereyt 25.18"75.85"

] 21 44
187 gofered 25.18"75.85" =
~ 1.8 20 40
188 Tafaesd 25.18"75.85" '
. 1.2 17 30

(TR FAR HETTR)
Y I9 ARETP,
I g, BIeT
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m?ﬁa?leq a1 RETH, I oig BT (J19L)

@ffﬁaf\ll?ﬂﬂ 3 ?'Y;ftl =T & WFI 414N, Pl Phone No./ - 0744-2321263

MailID 1- dcfwlkota.forest@rajasthan.gov.in-__2- dcfwl232@gmail.com

HHIGAG( JTBATD /B3I, /TSN / 2025—26 /

[EGICd

f&T® 02.08.2025 ¥ 05.08.2025 T TAfEITER IRER H <& Ws‘ uférat &
I frErgar € -

Shikra

Spotted Owl

Indian Grey Hornbill
Grey Francolin

Grey francolin

Spotted Dove

Collared dove

Black Drongo

. Fruit Bat

10.Common kingfisher
11.White throated kingfisher
" 12.Green bee eater
13.Coppersmith barbet
14.Brown shrike

15.Golden oriole

16.Wire tailed swallow
1-7.Purple sunbird

18.House sparrow

19.Black Kite

20.Yellow footed green pigeon

00N LA W

D:\1 January 2024 to Continue RSS\G-Tec Shakha 2024 & 2025\Birds & Plant Report 2025.doox

21.Rose ringed parakeet
22.Alexandrine parakeet
23.Hoopoe

24.Greater coucal
25.Indian cuckoo
26.Rock pigeon

27.Red vented bulbul
28.Indian peafowl
29.Jungle babbler
30.Common myna
31.Indian robin

32.Plain prinia
33.Tailorbird

34.Red wattled lapwing
35.Pond heron
36.Little-egret

37.Comb duck
38.White breasted waterhen
39.Little Cormorant
40.Great tit

‘(Anurag Kumar Bhatnagar)

Deputy Conservator of Forests,

Wildlife, Kota
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BT SY 99 TEd, g7 g diel ([791.)
' UL Ui, RIS fSuH @ |HY, FUTqRI, BIeTPhone No./ - 0744-2321263
Mail ID_1-_dcfwl.kota.forest@rajasthan.gov.in-_2- defwl232 ail.com

HAGNE( JaH-H! /3. /a6l / 2025—26 / IERIEZ.
wférag Ae
ey WeX Ud UEl) R, YR Biel QAT fafarer aReR Bier

1. X Aex - I Sl @ Ry 9o uReE ¥ af 2019-2020 § FCAR €Y
Jex W & <@ ¥y Jeer o e # ¥gf | g Sid wad
Wﬁmﬁlﬁﬂwaﬁ%mmmﬁﬁmm%ﬁm
Gﬁﬁwﬁaﬁﬁﬁgﬂqﬁwﬁﬁw%@mﬁmmélw
R s, Wi, fig, R ufier 3 dox wees, B, 48y, AR, AR,
fE e gy RfvaTER UReR ¥ @@ oy ¥ uReR # g0 | 100 A
9% TN g4 =M U9 wll, Se-werR td forore, Yerd B | e 9
%\| f o NS R b v

2. UE) WR— a¥ 2024—25 ¥ FHEA! golc BNUM H IR w0 87.00 ORI I TS
GeSTER T FRrior v ¥ | R g § 52 Yoy uefidt B e T4 T

3. WA RREER & Fucie- M RRER. & ol o= wofiEl a1 s
IRERSTHe urd el # EFIRa AT o gal 7, O TR, WS, dide,
T 2 O ofeuTd, WRET, TR, SME HPIH, WR CRERW, <id, §im
e & uelrdi A U, SIRE, BrsH, DA, wib oSS IMS[E™, HIvs
R, e Rde gersar Ree, Yo, el (e daw) gRe
ffearer ¥ & @ g¢ ¢ | faur EN v aRs uy ffetes g wad wq @
ST 9 YR Y o Y@ A ST RE Tl @/ @ o 2

(STIRTT FAR HEATIR)
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f&=i® 05.08.2025 BT STganerd ¥ Hivg Yy T=aoidl @1 A

&6 9. ERIIT) ReEei
1. AR 1
2. CRE 1
3 @ T faes geR (Long Billed Vulture) 1
4. gfotea= aeer (Egyptian Vulture) 2
5. RIS 1
6. Ugrsl ®BU (Star tortoise) 4
7. ood 3
8. BHARS 6
9. argr i (Helmeted guinea fowl) 6
10. AT WRTfhe 7
ol 32
L CEAD
C é N
~ THeE®
' , “{mﬂ\ T3S, PIeT
aﬁ(‘“ ﬁaﬁ
a4
¢ S
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ATS1 f&A1 05.08.2025 BT STgaterd ¥ Higg gwrofia) &

B4, | ggeig RECH

1. | ofsare 2
2. | TRA® 1
3. |g=} 2
4. | 3OTY 4

5. |®gy (Star tortoise) |32
6. |ccol 5

I 46

geil
1. | dfcrep= 2
2. | sUc (Cattle Egret) 1
3. |3U< (intermediate) 1
4. |Pre® 6
5. | PRARS 1
6. |=id BSS ASHd 2
7. |dive &WH 1
8. |xreifr Wifde 4
9. | Toraolisar tRifde 2
10 |¥s TS amgfad 1
AT | 21
ﬂ:ri'cﬁﬂ
SN |
T
550 e ™

|
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|‘!\

T SHTER] (Thatertd)
TR T AT -2 g -26(1)
S - Mwﬂmﬂﬂ e o, arfon iy g of 2
qHAA - & FreT IEGIEEE ki
S, TR T 2073
E—
TAZ(FATAT) MMW' FIITRT T 479 — P [ S — e
| T - T
L 213 4 | 5 6 7 8
% 109 T ST AT AT AT 348 116 0.0200 #.7, arady 0.0200
90 HIF AT 7. 348-f.1%.: 25/01/2018 saes T
(T 37 7. 2601-12012) 189 1.8000 ft o 1.8000 32 57.60
198 43700 #3p.amr 4.3700
237 10.0900 7Ef wor 10.0900 © 32 32288
e 266/677 1.7500 =T ST 1.7500 48 84.00
= 266/676  0.0200 7. 0.0200
== 266 17.8400 ¢ waw 17.8400 32 570.88
269 2.8100 gdr v e 2.810G 32 89.92
= 270 0.0500 Ef s 0.0500 32 160
212 2.4900 7 2.4900., 32 79.68
278 0.0500 ¥, arerdt 0.0500
281 9.6600 TELY 9.6600 32 309.12
283 0.0300 #.. vzt 0.0300
= 284 0.9100 .3, w=fy 0.9100
= 288 0.2300 =Tt o 0.2300 14 322 2
- = 289 0.0400 7 s 0.0400
290 1.7600 =gl 39w 1.7600 48  84.48
291 0.0200 #.7. =g 0.0200
T ot =T 18 o S : 53.9400 S ST ¥ SIEIR St 1603.3¢ .
=y m R L 3.5100 168.48
| gm/aW/ ~4/ T 97 0.2300 3.22
: REAREE 44.7400 1431.6¢
B8 (T 5 ..»\n.\\,)dﬁ & . Ty 0.0400
Wn/ﬁ & L 0.0409
_ i, e 0.0700

e —
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2073 - 2076 AT = - 2073

s S

FE(FAT) | 9% | Fvaw FrAam
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1 2 3
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TF F AU A gHTAE X Ry T
oA - 26011039-964

e Ja Dk
T e
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EXISTING LAY OUT PLAN OF KOTA Z0O

BIRD CAGE .

CAGE

1CKE |
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